HIGH COURT OF SIKKIM
GANGTOK

No.kl./HCS Date: (4:24.202L,

NOTIFICATION
In partial modification of Notification No.20/HCS, dated 22.06.2023, the

Hon’ble, the Chief Justice, High Court of Sikkim is hereby pleased to re-constitute

the State Court Management Systems Committee, as under: -

Ol. Hon’ble Mr. Justice Bhaskar Raj Pradhan, Chairperson
Judge, High Court of Sikkim

02. Director, Sikkim Judicial Academy Member

03. Registrar (Judicial Service), High Court of Sikkim Member/One-point

Nodal Officer

04. Central Project Coordinator, Member
High Court of Sikkim

0S. Principal Chief Engineer-cum-Secretary, Buildings & Member
Housing Department, Government of Sikkim

06. State Information Officer, NIC, Gangtok Member

07. Mr. Zangpo Sherpa, Member
Additional Advocate General, Sikkim

08. Mr. S.S.Hamal, Senior Advocate Member

09. Legal Remembrancer-cum-Secretary, Member

Law Department, Government of Sikkim

10. Principal Secretary, Land Revenue & Disaster Member

Management Department, Government of Sikkim

11. Principal Secretary, Home Department Member

Government of Sikkim

12. Principal Secretary, Finance Department Member

Government of Sikkim

By Order,

Sd/-
REGISTRAR GENERAL

Memo No. 1¢L™3 — ¢C

Date: | 9. 0L- 2624
Copy to:
1. Joint Registrar-cum-Sr. Judgment Writer, to the Hon’ble Chief Justice, High Court of Sikkim
2. Additional Registrar-cum-PPS to Hon’ble Judge, High Court of Sikkim
3. Joint Registrar-cum- Sr. Judgment Writer, to the Hon’ble Judge, High Court of Sikkim
4. Director, Sikkim Judicial Academy
5. Registrar (Judicial Service), High Court of Sikkim
6. Central Project Coordinator, High Court of Sikkim
7. Principal Chief Engineer-cum-Secretary Buildings & Housing Department,
Government of Sikkim, Gangtok
8. State Information Officer, NIC, Gangtok
9. Mr. Zangpo Sherpa, Additional Advocate General, Sikkim
10. Legal Remembrancer-cum-Secretary, Law Department, Government of Sikkim
11. Principal Secretary, Land Revenue & Disaster Management Department, Government of
Sikkim
12. Principal Secretary, Home Department, Government of Sikkim
13. Principal Secretary, Finance, Revenue & Expenditure Department, Government of Sikkim
14. Mrs. Gracy L. Bawitlung, OSD/Registrar, Supreme Court of India
135. The Principal District & Sessions Judges, Gangtok

16.
17.
18.

19

22.
23.
24.

All District & Sessions Judges
All Chief Judicial Magistrates-cum-Civil Judges (SD)
All Civil Judges-cum-Judicial Magistrates

. All Section-in-Charge, High Court of Sikkim
20.
21.

Additional Secretary, Home Department for publication in the Government Gazette

Computer Cell, High Court of Sikkim for uploading the same in the official High Court
website.
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